
THE ESSENTIAL G O ~ D S  (DECLARATION AKD RECULA- 
TION O F  TAX ON SALE OR PURCHASE) ACT, L952. 

f$o. L I I  OF 2952 
i 

$ 

[9th August, 19521 \ 

An Act to declare, in pus~bance of clause (3) of article 286 of 
the Constitution, certain goods to be essential for the life of 
the community. 

]BE it enacted by Parliament a$ follows :- 

1. Short title.--This Act may be called the Essential Goods 1 

(Declaration and Regulation of T4x on Sale or Purchase) Act, 1952. , 
2. Declaration of certain goo& :to be essential for the life of the 

community.-The goods specified !in the Schedule are hereby declared 
to be essential for the life of tile ,colllinunity. 

3. Regulation of tax on sale or!purchase of essential goods.-NO law 
made after the co~nrnencenlent of this Act by the 1egislat.ure of a State 
imposing, or authorising the imposition of, a tax on the sale or purchase 
of arty goads dcrlarsd by this Act $0 be essential for the life of the 
community shall have effect unless it<, has been reserved for the considera- 
tion of the Prcsident and has receiv9d his assent. 

THE SCH'FDULE 
[See sectfon 2.1 i 

Goods declared essential for tke life of the community I 
I 

1. Cereals and pulses in all forrnrs, i&cluding bread and flour, including I 

atta,  maida, suji and bran (except.whenii ally such article is sold in sealed 
containers). I I 

b I 
2. Fresh and dried fruits, sugar-can&, coconuts, vegetables, edible 

tubers, vegetable and flower seeds, bul& and plants, exeluding orchids 
[except (i) any medicine prepared from a$y one or more of such articles; 
and (ii) when any such article is sold in: . . sealed containers]. 

3. Fresh milk, whole or separate, end &ilk produots, including butter, 

I 
gkee, chana, khoa,, but excluding sweetmeats. 

4. Meat, fish and eggs (except when a& such article is sold in sealgd 
"ontainers) . 

5. Edible oils, and oilseeds from which cdible oils are extracted. 
6 .  Gur. 

Price anna 1 or $d 



Iiegulati+ o f  Taz orz Sale or Purchase) 
1 

8. All cloth, woven m w n d - l o o m s ,  aosarw a*nd m d i m  m h n  ebdk 
made in mills or woven on ' ower-looms 'Y Ezplun~tion 1.-"Coarse cloth" means any cloth in which *he sount 
of warp yarn employed (exclkding the border) is below 17s. (whether 
single or folded). 

Ex,p,lanation 2.-"Medium cloth" lriearis any cloth in which the oount; 
of varp  yarn employed (excluding the border) is 1'7s. or finer but is less 
than 35s. (whether single or folded). 

9. Raw cotton, including ginned and unginned ootton or kapns, 
cotton thread, cottoll yarn, cotton see,ds, jute secds, ram- jllte, sunn-hemp 
and mesta. 

16. Hides and skins;. 
11. Fertilisers and manures, agricultural machirlery and implemenh, 

rncluding parts of such machinery m d  implemeatc. 
13. Cattle feeds. 

13. Coal including coke and other der ivat i~cs ,  petroleum and 
petroleum products, inoluding kerosene and m o b r  rspirit. 

14. Iron and steel. 
15. Boolrs, exercise books, slates and slate pencils and periodic81 

jwrnals. 


